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swear and file this affidavit before this Hon’ble Tribunal on

behalf of the answerin ondent. -
eha e ering responden e

That the instant matter has been registered on basis of the letter
petition sent by one Ram kumar, attaching a News Paper
article published in the news paper Dainik Bhaskar dated
10.12.2024, alleging therein that illegal construction and

encroachment of Government Pokhar si}yated in ward no. 32

has been done..
That the Hon’ble tribunal vide order dated 24/03/2025

committee and directed the

constituted three member

committee to visit the site in question and to submit the report

-
-

on affidavit..
That the District Magistrate, Samastipur, vide his Letter no.

2695, dated 31/07/2025, issued letter to Circle Officer,

Samastipur, regarding the encroachment of the site in question.

In light of the above letter, the Circle Officer, Samastipur,

y
;
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along with circle amin visited the site in question and found

that a total area of the pond is 63.806 decimal out of which
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encroachment upon 4.297 decimal has been made. The details

of the person who has encroached upon the pond are

hereunder:- = R
SL. Name of the Person who Area
has made encroachment

No.

1. Yogendra Prasad 0.826 deci.

2. Babrulal Chaudhary 0.491 deci.

3 Pramod Singh 0.329 deci.

4. Dr. Hrishikesh Singh 1.680 deci.

5. Shankar Chaudhary 0.968 deci.

7. That, the Circle Officer, Samastipur, vide his Letter no. 2324
dated-‘5/08/2025, informed the District Magistrate, Samastipur,
that a total of 4.297 decimal of the pond has been encroached
by the aforesaid persons and an Encroachment Case no.-
01/2025-26 has been instituted before the authority against the

encroachment made on the land/site in question.

Pl
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A copy of the letter no. 2324 dated-
5/08/2025 along with measurement
and details is annexed and marked as

Annexure A.

8. That I have read the contents of the affidavit and have

understood the same.
”

St o el
“"DEPONENT
VERIFICATION
Verified at Patna on 27" day of August, 2025, that the averments
made in the present affidavit are true and correct to the best of my
knowledge and information derived from records of the matter and
Annexure are true copy of the original, no part of it is false and
nothing material has been concealed therefrom.
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- . . E-mail id-co.samastipur@gmai.com
Circle Office, Samastipur

Telephone no.-8544412855

Letter No. 2349
Sender,
Circle Officer,
Samastipur.
To,
The District Magistrate,

Samastipur.

Samastipur, W@ﬁ
Subject:- : :

Dispatch of updated investigation report in respect of O.A No.-27/25025/EZ Ram kumar V/s
State of Bihar & Ors. filed in the Hon'ble National Green Tribunal, Eastern Bench, Kolkata.

Context:- Yours sincerely, letter no. 2695/No. No. 31.07.2025.

Sir,

In reference to the relevant letter on the above subject, it is respectfully informed that in !
O.A No.-27/25025/EZ Ram kumar V/s State of Bihar & Ors. filed in the Hon'ble National Green Tribunal

Eastern Bench, Kolkata, the concerned revenue employee conducted a field and documentary investigation. The
revenue employee has reported that in the course of field investigation, the local villagers have submitted a photocopy
of the order passed on 26.12.2013 in Miscellaneous Case No.-262/2011 Shanti Sinha etc.-Plaintiffs vs Haribalbh Prasad Singh

etc. and a photocopy of the order passed in B.L.T. Case No.-314 of 2022 of The Blhar

Land Tribunal, Patna, the details of the land are as follows:-

‘name of mouza

police station aumber account number khesra number rakwa ’
Kashipur 178 i 351 62 DO J
It has aiso been reported by the revenue employee that the revenue records such as Gairmajrua Aag/Khas register

were matched with it. It was found that the said Khesra is mentioned in the Aam/Khas register as Pokhar. And it is also
reported that in the copy of the order passed by the court of Land Reforms Sub-Collector. Samastipur, it is mentioned
that in the land dispute settlement case number-18 (A)/2010, the land of old Khesra number-351 was declared
public land by this court. And an order has been passed that if any Jamabandi related to the said land is running
in the name of any person, then it should be considered cancelled with immediate effect. In the light of the above
it is notewarthy that by letter number-1673 dated-24.06.2025 of this office, the proposal for cancellation of Jamabandi has been
sent to the Land Reforms Sub-Collector, Samastipur by maintaining record number-01/2025-26

Itis to be noted that in the light of the report submitted by the revenue employee, the subject matter was

measured by the Anchal Amin. The Anchal Amin's measurement report was observed. It is mentioned in the measurement

report that illegal occupation has been found on a part of the land of the Khasra in question

In the above context, encroachment case number-01/2025-26 was duly maintained as per rules
Action is being taken.

Dedicated for information with respect:
s divizi '%ccﬂ.ﬁdenc:
”k‘ L
-~58/25
Circle Officer,

Samastipur.
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To,

Typed Copy

Circle Officer,

Samastipur

Subject: Site investigation report in respect of Khesas No. 351 pond land under Mauja Kashipur Police

Sir,

In the context of the above mentioned subject, it is to be informed that as per your instructions, |
reached the site for on-site inspection and measurement of Khesara No. 351. Area 63.806 decimal land
under Mauja Kashipur Police Station No. 175. The measurement was done with the available map. The

Station No. 178.

measurement details are as follows-

Mauja Kashipur Khesra No.- 351. Area 63.806 (According to the plan) Police Station No. — 178

128

Mauja Kashipur Khesra No. - 351. Area 63.806 (According to the plan) Police Station No. — 178

SI.No. | Name of person who had made the Area Type of encroachment
encroachment
1. Yogendra parsad 0.826 deci. Constructed building
2. Babrulal Chaudhary 0.051 0.44 deci. | Boundary wall
deci.
3. Pramod singh 0.329 deci. Building
4, Dr. Hrishikesh Singh 1.680 deci.
5. Shankar Chaudhary 0.211 deci. Building
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Type copy of page 9

Mauza- Kashipur,
Thana no.- 178,
Anchal-Samstipur,

Distt.-Samastipur

Indication- Measurement has been done on the basis of old record no. 361: -

Part 1 — Area — 230 x 242.5 = 55, 775 Square link
Part 2 - Area — 62.5 x 52.5 = 3281. 25 Square link.
Part 3 - Area — 50 x 95 = 4750 Square link

Total Area — Part 1 + 2 + 3 = 63,806.25 Square link.

1) Yogendra Prasad, S/o........... has encroached (10'x36’=360 = 0.826
Decimal) by constructing a house.

1) Area—24’x18" = 192 Sq.ft = 0.44 Decimal has been encroached by Babru

Lal Choudhary, S/o............ by constructing boundary wall and new
house.
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Type copy of page 10

Area 7' x 20’x” = 143.5 Sq.ft - 0.329 Decimal has been encroached by
Pramod Singh, S/o0. Late Raghunath Singh by constructing house.

Area -n61’ x 12’ = 732 Sq.ft = 1.680 has been encroached by Dr.
Rishikesh Singh, S/0. Sri Ram Chandra Singh by constructing house.
Area—10’x 33’ = 330 Sq.ft — 0.757 Decimal and Area —4’x23’ = 92 Sq.ft

=0.211 Decimal has been encroached by Sri Shankar Choudhary.

The total area of pond in khesra no. 351 1s 63.806 Decimal out of which
4.297 Decimal has been encroached by Sr. no. I to V, which is depicted

by red colour.

Prashant Kumar
Anchal Amin,
Samastipur
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Type copy of p age 11

Mauza- Kashipur,
Thana no.- 178,
Anchal-Samstipur,

Distt.-Samastipur
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Note: - Khesra no. — 351 is depicted by yellow colour and residential house in
khesra no.-351 is depicted by red colour.
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